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Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

From

To,

Sub:-

Ref:-

Sir,

in your absence.

Withreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
grantedcasualleaveont4.1,;,.'2f/23,alongwithstationleavepermission'withthe
official vehicte, at own *J, rro, in" 

"*ning 
of 10.u.2023, tilt the morning of

16.11.2023' The Additional District & Sessions Judge (FTC)' Darrang' Mangaldai' in her

absence, the civir Judge (Sr. Div) & Assistant sessions Judge, Darrang, Mangaldai, in his

absence, the chief :uolciat r,lagistiate, Darrang, Mangaldai and in his absence the in-charge

ChiefJudicialMagistrate,O.,,tng,MangaldaiwouldremaininchargeofyourCourtandOffice

Shri Abhijit BhattacharyYa,

District & Sessions Judge,

Darrang, Mangaldai.

Dated Guwahati, the

Casual leave alongwith station leave permission'

Letter No. DJ(D)i73q4 Dated 01'11'2023'

+h
A November,2023.

Yours faithfullY,

e Ll-
JT. REGISTRAR MGILANCE)

Memo NO.HC.VII-15/2013(pt.I)/10801/A' dated / OE- \- Z3
Copy to:

I
4-

The Project Manager, Gauhati High Court'


